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A ¢ the entry No. 12,

choice of authorised
13 s n Form G

; Shnn Term Tender Notice

Onli

s/
Dt My 27,2028 Gaurav Ashok Adukia

documents) for supply of Brass e & it mammwm; to various
Cooperative Sugar Factorios of U.P., The e-tender ents with dotalled

Place:Mumbal 1 the matter of Tullp Hotels Private Limited

ol tapclbipplorba i
tender portal http://etendor.up.nic.in & federation website
org.

PUBLIC ANNOUNCEMENT

(Insolvency Rest ess for Corporate Persons) Regulat

Proc s, 2016]
FOR THE ATTENTION OF TNE CREDITORS OF CDIGITAL ARTS AND CRAFTS PRIVATE LIMITED

The Managing Director Federation reserves the right to cancel any or ail
bids/annul e-bidding process without assigning any reason to & decision of
Federation will be final & binding.

hﬂAMAKANI PIHI]E‘]{
JANAGING DIRECTO!

CIN: L7499SHR1985PLC019905

Off: 72-77, HSTIDC Industrial Estate,

Hansi Road, Jind-126102 (Haryana)

For
Advertising in

TENDER PAGES

Netice is hereby given that pursuant to
Reguiaiion 29 read wilh Regulation 47 of
SEBI { Listing Obligations and Disclosure
Requirements| Regulatons, 2015 the
mesting of the Board of Direclors of the
Company 3 scheduled to ba held an
Thursday the 25th day of May, 2023 st
02:30 P.M. al s comorals office al 1405-8,

dorer dw Canara Bank <\

| |
Al BRANGH, MUNBAI

3rt Fioor, Canara Bank Bullding Ad Marztan Street, Baitard Estate
imbai — 400 001. Tel- 02222651128 / 20. Email : chB2B3fcanarabank com

SALE NOTICE

TR S COIGITAL ARTS AND CRAFTS BRUATE LINTED o hrey caed upon o
submi i olams wih proof on o before 290 WAY 2023 1 he nterm resluon pofssioal
adress mentioned againt e

T hranc ioors Sl Ihmv i prot o i b dlctorl means oy
The opraonacetiors, g wornenandemployess, maysumit e prfof s by
in per o o means. he proo of ams s 1 06 Submiled 2 pe alowing
e s
‘w Form B~ Claims by Operatona! Crediors.
& Form G- lams by inanci retors
‘@ Form D- Claims by Workmen & Employees
% Form - Clams by AuttorizedFepressiaive of Woraen & Empoyees
' Form - Caims by Credilors (Other than Financial Creditors and Operational Cregitors)
Inrtet gt sy ofthe o, you y courioath abve menloned arms fom he

ubimission offlse or hal attract penalies.

GDUOWBDGSZ
2256000!435835 j M(GT 2256000077245’ AMALHER

23660000007707 | AMRAVATI - 2?6600007D1442 226500{!37!0355
22660000711323, 2266000727063, 22660000749412, 22660000776250
22660000777948, 22660001141458 | BHUSAWAL - 22660000682436
22560000&33274 22660000686069, 2266000688365, 226500007194‘!9

0735838, 2260000742594, 22660000788527,

2256000107&075 2256000109756 2266000111263, ZQGEDUDHBS‘W%
22660001350274, 22660001404604 | CHALISGAON - 22660000715186,
22660000735348, 22660000759422, 22660000761828, 22660000762356,
2266000077133’! 2266000072627, 22660000773845, 22660000780452,

(LA SHAH)|

Interim Resolution Professional

CDigital Arts and Crafts Private Limited|

REGN NO. IBBUIPA-Q01IP->-02007,2020-2021/13102
P

Date : 18 May, 2023
Place: Mumbai

AUTOMOBILE CORPORATION OF GOA LIMITED
‘CIN-L35811GA1980PLCO00400
egistered Office: Honc, Sltr, Goa - 403 530
Tel: (+91) 832 23830
-l S0 B cmgot com: Webaite i SRR EoR
NOTICE

[For transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF) Account]
Notice is hereby given that pursuant to the provisions of
Section 124(6) of the Companies Act, 2013 read with the
Investor Education and Protection Fund Authority (Accounting,
Audit, Transfer and Refund) Rules, 2016, as amended from
time to time (“Rules”), equity shares of the Company in respect
of which dividend amounts have remained unclaimed or
unpaid for seven consecutive years or more are required fo be
transferred to Investor Education and Protection Fund (‘IEPF”),
Adhering to the said Rules, the Company on May 12, 2023
has sent individual communication to the concerned
shareholders at their registered address whose shares are liabie
10 be lransferred lo IEPF as per the aforesaid Rules for taking

3, 22660001104409, 22660001126017,
2256000112&077 22860001134952 22660001146669, 22660001229663,
22660001376555 | DHULE - 2660000723591, 2660001349257,
22660001364238, 22660001420873 | GONDIA - 22660000710545,
22660000717882, 22660000723221, 22660000725147, 22660000734300,
22660000746837, 22660001062256, 22660001102202, 22660001138394,
22660001157618 | HINGNA - 22660000704587, 228560000733822,
22660000753643 | KATOL - 2266000060731, 22660000722302,
2660000771509, 22660000776230, 22660001406871
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comort nsoteny esouion mcessmcmmmms AND CRAFTS PRIVATE LIMITED on {d cl
T HAY 2025 The e i mirsatad ot IAE on 15 May 5023, AKOLA - 225500(}1:593594 22660000705775, stsumawzm? e - 4

ol B 4525, P Gdhn Shogring Cuelts Colaburs,
Dindoshi, Goregaon East,

E-m: mumm@mannm coin
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Under Rule-8(1) of S ly Interest ([Enforcement) Rules, 2002]
Whereas: The undersigned being the Aulhorized offiear of the Indian Bank,

under the Secuntization and Reconstructon of Financial Assets and,
Enforcement of Interest Act and in exercise of under

Date : 17.05.2023

Place : Mumbal Canara Bank, ARM-I| Branch

Branch Manickpur
esiin o, PoatHariciou,

fitan i (17) Union Bas

e B Vasai West, PinCode 401202
- Registered Post with AlD i
Place ; Vasai Vst
To,
1M

opr
Unitho. 7, Ashavinayak Indusiies, Opp. Saara Hote!, Vasai Phata, Vasai East, Dist Palghar
401208
2)MR. Vijay P Rena (Guarantor)

FlatMo. 201, 2" Fioar, AWing.

., ena.Vasal Rood Wost. Dl Peghar— m<2u2

NexttoKheja Jamal

ecurty I
section 13(12) read Wit fule 3 of the Security pterest (Enfarcement] Rules,
2002 issued Demand Notice dated 28.12.2022 calling upon the bormowers
Mrs. Vandana Premchand Vishwakarma (borrowers) ta repay the amount
menSoned i the naie boing Re, 83,07:103/ (Rupess Eigniy Thrss lakhs

Unmc 104, 1" Floar, Sankaip Industres Estate, Safval Mom Roar, Vasei West, Dist, Palgnar
401202

Sub; Enforcement of Securlty Interest Action Notice u's 13(2) - In connection with the

Seven The

2
22660001091851 | MEHKAR - 22660000716014, 22660000739011 \
MUMBAI - GOREGAON - 22660000665421, 2260001095873,
22660001095923, 2660001400932 | MUMBAI - MAROL - 22660000741826,
22660000779994 | MUMBAI-KANDIVALI - 22660000717342
22660000740828, 22660001299190, 22660001407829 | NASHIK -
22860000823559, 22860000686 159, 22660000690041, 22660000746147,
22660001060900 | PUNE-SATARA ROAD SWARGATE - 22660000757 596,
226B0000760610, 22660000763224, 23660000008635 | PUSAD -
22660000774413, 22660001099786 | RAHURI - 2280000713740,
22660000725327, 22660000767987, 22660000768375, 22660000933515,
2266000107296, 22660001079364, 22660001311219, 22660001332449
| SHIRPUR - 22560000720516 22660000721304, 22660001022442,
22560001115165 | THANE D - 2266000105977 | WANI
- 22660000717542, 2?6600007267&5 2266000742464, 2266000077237,
22660001363910, 22660001389351 | WARDHA - 226600007 26345,
22660000757916 | WASHIM - 22660000717732, 22660000731245,
22660000736206 | YAVATMAL -
Note: The auction is subject I cartain lerms and conditions mentioned In the bid form,
which is made available hefore the commencement of auction.

The homowac hauing alled to repay the simount, notis i harsby given t the

Dear SelMa'am,
] L a5 NP0

boroiver
he ropery deccried heren below n xerise of powsrs conered on i
of

#5001 2504
 Rs.8,75.701.07/- (Rupess Ei

under section 13(2) of the said Act 5 15th
of May of the year 2023.

The bomower in particular and the public in general fs hereby cautionsd not o
deal with the property and any dealings with the praperty will be subject to the|
charge of the indian Bank for an amount of Rs. 83,07,103.. (Rupaes Eighty
Three iski Seven Thousand Orve Hundred Thse Rupses Only) and
interestand other

Rs.B.75,701.07-

Sd.
Date : 15.05.2023 Authorized Office:
Place : Mumbai Indian Bank

i section ¥ 132)

(43) ofthe Act, in resp a 875,701 071
ol al por

Flat No. 404, 4t Fioor, G Wing, New Pagmaai Nzgar [ 0 Op Hsg. Sec L.

Gen. Arunkumar ! datof recept of s n0ics g which, w shal be consiranad o

Boundaries: - North: - Gen A K \/a.wa Mary, South: - Oberoi Mall, East: - i ganyoraliolhe

Service Road, West: - OberoiMall, rights under the said Act,

appropriate action. The requisite details of the
shareholders are also available on the Company's website

MID EAST PORTFOLIO MANAGEMENT

LIMITED

DESCRIPTION OF THE SECURED ASSETS:

Flat No. 201, On the Secand ing, in the Building Known as “Ram Kunj", Pandit
Dinciayal Nagar, Vasai Road West, Pin Gade — 401202, Adm an area of 60 sq. buld up,
construsted on the Plot of land bearing Survey No. 6, Hissa No. Part, lying & being and
Situated 3 Village - Navahar, Tauka - Va5 3nd within the judriction of th registration of

stration district and sub district of palghar and within the limits of vasal virar
municipal corporation, district - pa!q#m
1

in 60 days and if Bank

ie. www.acglgoa.com under “Investors-IEPF” section N 7 AN SR LRSS, [ SreoNesD AR EsTaTES v 175 | ander this Mla‘nd|Hhsduesilamllu”ysa>shedw|tﬂmsa\ru\plmsm e secured
In this connection, please note the following: Regd. Office: 1/203, Vishal Complex, Narsing Lane, S:V. Road, R, O S M, 46 inePrims ik assets, e shal be constrained 1 ke eppropriste legal acion ageinst you in 2 court of
a) In case you hold shares in physical form: Duplicats Maiad (Wes), Mumbal - 400 064 Tal: 022 28240444/ 28215738, b, e ang 7 2. As par suc. 13113 o the Ak onreceint o s natce yau ae restained o dispesing of cr
share certificate(s) will be issued and transferred to IEPF. Email com, Website: www.mid: om Email "‘r‘é&‘.}.“:’é‘ﬁc‘f?s"“" com of business
The original share certificata(s) which stand registered in [Pursuant i Ruse 50 the Gorparies Bank. Flaase note any
your names and held by you will stand automatically Incorporaton] Russs, 2014] 3. Your 3
neeled Adversemart o b pusiahed n s nowsgane: respectof e avatabie, toredoam he sacured assers.
’ T v Yours Jahiuly.
) In case you hold shares in electronic form: Your demat BEFORE THE CENTRAL GOVERNMENT e 3
s Vit o sk bl G ianster'a | | g Rarticulars i | ot | omms || | B s oF ik
the Ho. 310372023 | 31032022 | 31/03/2023
Audiied) | g Campanies
In case the Company does nol receive any i R 2011
from the by , 2023 the 1| Totalingome from Gperations 1425 1652 1435 o PHOENIX TOWNSHIP LIMITED
Campsny shall with a view to adhering with the requirements 2 [ Net Profit for the pericd . LTO. having fis regisiered office al Shop No. urg aahzfvg‘:h:z?gg“:,‘g::gg:;:?é“ Ga 403001 \N
of the Rules, transter the dividend(s)/equity shares to the IEPF pefors [ 1234 810 S35 | | 1o comein ek, e gy s o of%,ce i Bhavan, 20d Floor oy eoba, Mumb:
without any further notice. Please note that the i oottt i3 b - ania ' Aulhonsed Capl :26,00,00,000 Paid-up Capital:21,68,086,80 Email : oomplalnce@hbgmdla com
Sharalibldess dan: blaldy bojh, tho Alnoklmae diyldent Hinmdlipt T s bty g im0 ot i AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 31.03.2023
and the shares from the IEPF Authority including all benelns 4 | Net Profit forthe period after tax s o (Rs. In Lacs
accruing on such shares, il any, by making an - z':m"“‘:'“‘“”:‘) 124 BiY 5% Tmonths g 3] '
form IEPF-5 and sending the physical copy of the same, dwy (&,m""wi;;muw(l_m)a‘m e anl Giher Particulars ended Months Ended | for Curent Year|
signed (as per the specimen signature recarded with Ihe e, 154 48 - 31032023 | 31032022 | ended 31032023
Company), along with requisite 5 [ Eauly Shars Capial 0800 i T (Audited) (udited) (Audited)
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